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COURT NO. 07 
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI 

NOTE
1.All land acquisition appeals of village Bijwasan arising out of the award No. 2/2012 pertaining to 

notification under Section 4 dated 4th February, 2010 shall be listed on 25.4.2025

2.All land acquisition appeals of village Barwala arising out of the award No. 12/2005-06/DC/(NW) 

pertaining to notification under Section 4 dated 21st March, 2003 shall be listed on 1.5.2025

3.All land acquisition appeals of village Mundka arising out of the award No. 2/DC(W)/2008-09 

pertaining to notification under Section 4 dated 7th June, 2007 shall be listed on 8.5.2025. 


